Special Lok Adalat Scheduled to be held from 29" July to 3" August in Hon’ble Supreme Court of

Link:

Venue-

LIST OF 113 IDENTIFIED CASES (CASTIGATORY WISE) PENDING BEFORE THE HON’BLE SUPREME COURT FOR

https://meet.google.com/pug-nuvij-gmn

Office of Jharkhand High Court Legal Services Committee, High Court of Jharkhand, High Court of Jharkhand, Dhurwa,

India

Ranchi-834004

SPECIAL LOK ADALAT, 2024 RELATED TO 113 CASES

SI. | Case No. | Arising out of Case| Nature of |Government/Pri Nodal Name and contact | Date of Pre-
No. No. Case vate Parties Department number of Lok Adalat
Involved mediator Sitting
1 SLP (C) LPA 903/2003 Labour Government |Department  of|Sudhir Kumar Singh |25.06.24
No. LPA 23/2004 Matters Water Resources,| 7903218202
26671- Jharkhand
26672/200
5
2 CA No Service Government |Department  of|Sudhir Kumar Singh |25.06.24
3384/2012 Matter Forest and|7903218202
Environment
Jharkhand
3 CA No. LPA 255/2008 Service Government |Department  of|Sudhir Kumar Singh |25.06.24
8998/2017 Matter Human 7903218202
Resources
Jharkhand
4 CA No. SA 90/2012 Rent Act Private - Sudhir Kumar Singh
7381/2013 Matters 7903218202
5 CA No. CR 41/2012 Service Private - Sudhir Kumar Singh
8127/2014 Matters 7903218202
6 CA No | LPA 683/2006 and Service Government  |Ministry of|Sudhir Kumar Singh
2880/2024| LPA 522/2006 Matters Finance, 7903218202
Department  of]
Expenditure,




GOI

7 CA No. LPA 162/2014 Service Government |Dept of Mines|Sudhir Kumar Singh 24.06.24
8247/2016 Matters and Geology,| 7903218202
Jharkhand
8 CA No. SA 121/2008 Rent Act Private --- Sudhir Kumar Singh
5378/2015 Matters 7903218202
9 CA No. LPA 140/2010 Service Government |State of|Sudhir Kumar Singh 24.06.24
622/2016 Matters Jharkhand 7903218202
Through  Chief]
Secretary
10 | CA No. LPA 210/2014 Service Government |Home Secretary, Sudhir Kumar Singh 24.06.24
4743/2016 Matters State 0f]7903218202
Jharkhand
11 | CANo. | WP 5544/2013 and Serrvice Government |Ministary of|Sudhir Kumar Singh |25.06.24
851- LPA 30/2015 Matters Human Recource|7903218202
852/2017 Development,
U0l
12 | CA No. LPA 340/2015 Service Government |Jharkhand Sudhir Kumar Singh
1081/2016 Matters Academic 7903218202
Council,
Jharkhand
13 | SLP (C) LPA 14/2016 Service Government |State of|Sudhir Kumar Singh |24.06.24
12108/201 Matters Jharkhand 7903218202
7 Through DGP
14 | CA No. LPA 185/2016 Service Government |1. Dept of Food Sudhir Kumar Singh |25.06.24
9835/2017 Matters Civil  Supplies|7903218202
and  Consumer
Affairs
2. Jharkhand
State Consumer
Disputes
Redressal
Commission
15 | CANo. |LPA 337/2015, LPA Service Government |1. Principal|Sudhir Kumar Singh |26.06.24
1830- 437/2015 Matters Secretary State 0f|7903218202
1831/2024 Jharkhand
2. Department of|
Human Recourse
Development
3. JAC, Ranchi
16 | SLP (C) LPA 243/2017 Service Government |VC Vinoba|Sudhir Kumar Singh [26.06.24
No. Matters Bhave 7903218202




28692/201 University,
8 Hazaribag
17 | CA No. LPA 196/2017 Service Private - Sudhir Kumar Singh
4730/2024 Matters 7903218202
18 | SLP (C) LPA 95/2018 Service Private - Dr. P. C. Oraon
11134/201 Matters 943110442
9
19 | SLP (C) LPA 123/2015 Service Government |1. Principal|Dr. P. C. Oraon 26.06.24
8296/2019 matters Secretary State 0f|943110442
Jharkhand
2. DC Jamtara
3. DSE cum DPO
Jamtara
20 | SLP (C) LPA 538/2016 Service Government |Principal Dr. P. C. Oraon 26.06.24
No. Matters Secretary Rural|943110442
14959/201 Development of]
9 Jharkhand
21 | SLP (C) CR 3/2018 Rent Act Private - Dr. P. C. Oraon
14583/201 Matters 943110442
9
22 | SLP (C) LPA 344/2017 Service Private - Dr. P. C. Oraon
No. Matters 943110442
14161/202
1
23 | SLP (C) | LPA 241-242/2017 Service Government |1. State of|Dr. P. C. Oraon 26.06.24
No. matters Jharkhand 943110442
23435- through Principal
23436/201 Secretary
9 2. VC, Birsa
Agriculture
University
24 | SLP No. | LPA 19/20/21/2019 Service Government |Dept. of Forest |Dr. P. C. Oraon 25.06.24
25721- Matter 943110442
25723/201
9
25 SLP C) LPA 638/2017 Service Government |Department  of|Dr. P. C. Oraon 25.06.24
No. Matters Water Recourse,|943110442
1081/2020 Jharkhand

2. Dept  of]
Finance,




Jharkhand
3. Department of|

Personal and
Administrative
Reforms
26 | SLP (C) LPA 397/2013 Service Private - P. N. Singh
No. Matters 9431113567
30003/201
9
27 | CA No. LPA 505/2016 Service State Bank of|P. N. Singh 26.06.24
1279/2024 Matters India 9431113567
28 | SLP (C) LPA 673/2019 Service Government [1. VC Ranchi/P. N. Singh 26.06.24
No. Matters University 9431113567
14479/202 2. Principal
0 Secretary of
Jharkhand
3. VC  Dr.
Shyama Prasad
Mukhanrjee
University,
Ranchi
29 |SLP CNo.| LPA 672/2019 Labour Government |Dept. of Labour/P. N. Singh 22.06.24
12060/202 Matter Training and|9431113567
0 Employment,
Ranchi
30 SLP C LPA 252/2019 Service Government |SAIL P. N. Singh 24.06.24
1261/2021 Maters 9431113567
31 |SLP CNo.| LPA 568/2018 Service Government |(BCCL P. N. Singh 21.06.24
1578/2021 matter 9431113567
32 |SLPCNo| LPA 699/2018 Service Government |Human Recourse/P. N. Singh 25.06.24
11524/202 matters Development 9431113567
3 Dept.
33 | CA No. 359/2017 Service Government |Human recourse P. N. Singh 25.06.24
4960/2023 matter department 9431113567
(Primary
Education)
34 SLP C LPA 424/2018 Labour Government |BCCL Rajiv Modi 21.06.24
11521/202 matters 9709039223
1
35 | CA No. LPA 222/2020 Service Government |Human Recource P. N. Singh 25.06.24
6110/2024 Matters Dept (Higher|9431113567




Education)

36 |SLP CNo., LPA270/2018 Government |Human Recource P. N. Singh 25.06.24
8830/2023 Service Dept 9431113567
matters
37 SLP C LPA 103/2021 Service Government |1. Dept of School P. N. Singh 26.06.24
NO. Matters Education 9431113567
7418/2022
38 |SLP C No MA 1/2016 Labour Private - P. N. Singh
16774/202 Matters 9431113567
2
39 |SLP C No. LPA 83/2019 Service Government |DC Dhanbad and|P. N. Singh 26.06.24
13841/202 Matters DSE Dhanbad 9431113567
2
40 |SLP CNo.| LPA 269/2012 Service Government |Industries P. N. Singh 24.06.24
13360/202 Matter 9431113567
2
41 |SLP CNo| LPA 245/2018 Service Government |Home Secretary |P. N. Singh 24.06.24
17050/202 Matter 9431113567
2
42 |S.L.P. (C)] LPA 727/2015 Service Government |1. Secretary State Binod Kumar Singh |24.06.24
No. Matter of Jharkhand 8210346454
23998/202 2. DGP
2 Jharkhand
43 |S.L.P. (C)] WP (S)5010/2016 Service Government |SAIL Binod Kumar Singh |24.06.24
No. Matters 8210346454
21461/202
3
44 |S.L.P. (C)] LPA 178/2021 Service Government |1. Personal Sec.Binod Kumar Singh |24.06.24
No. Matters Dept of Personal [8210346454
1359/2023 2. SCC
Jharkhand
45 |S.L.P. (C)] LPA 727/2019 Service Government |Jharkhand Rajya Binod Kumar Singh |26.06.24
No. Matters Gramin Bank 8210346454
23497/202
2
46 |S.L.P. (C)] LPA 445/2019 Service Government |Forest Binod Kumar Singh [25.06.24
No. Matters 8210346454

23990/202




2

47 |S.L.P. (C) SA 317/2006 Rent Act Private - Binod Kumar Singh
No. Matter 8210346454
21965/202
2

48 |S.L.P. (C)] LPA 365/2019 Service Government |1. Dept of HRD |Binod Kumar Singh |25.06.24
No. Matters 2. DC Deoghar (8210346454
1323/2023

49 |Diary No.| WP(S) 3977/2017 Service Government |SAIL Binod Kumar Singh [24.06.24
42577/202 Matters 8210346454
2

50 |S.L.P. (C)] LPA 390/2021 Service Government |Industrial ~ Area Ram Kumar Mandal 24.06.24
No. Matters Development 9572940317
16898/202 Authority
3

51 |S.L.P. (C)] LPA 186/2022 Service Government |1. Commissioner Ram Kumar Mandal 27.06.24
No. matters Palamu 9572940317
3203/2023 2. CMO Palamu

52 |S.L.P. (C)] WPS315/2016 Service Government |Chief Secretary Ram Kumar Mandal 24.06.24
No. Matters Govt 0f]9572940317
4881/2023 Jharkhand

53 |S.L.P. (O) LPA 74/2016 Service Government |1. Sec. Dept of|[Ram Kumar Mandal 24.06.24
No. Matters Home 9572940317
6111/2023 2. DGP

Jharkhand

54 |S.L.P. (C)] LPA 136/2014 Service Government |Primary Ram Kumar Mandal [26.04.24
No. Matters Education 9572940317
9960/2023

55 |S.L.P. (C)] WPS 4536/2022 Service Government |UOI Ministry of|Ram Kumar Mandal |22.06.24
No.15302/ Matters Labour and|9572940317
2023 Employment

56 |S.L.P. (C) LPA 11/2020 Service Government |UOI Coal Dept |Ram Kumar Mandal 24.06.24
No. Matters 9572940317

16038/202




3

57 |S.L.P. (C)] LPA 615/2022 Service Government |Water Resource Ram Kumar Mandal |25.06.24
No. Matters Department 9572940317
16660/202 Jharkhand
3
58 |S.L.P. (O) CA 130/2019 Service Private - D. S. Pente
No. Matters 8405802610
11197/202
3
59 |S.L.P. (C)] LPA 287/2021 Service Government |Water Resource D. S. Pente 25.06.24
No. Matters Department 8405802610
11509/202 Jharkhand
3
60 |S.L.P. (C)] LPA 756/2019 Service Government |Central Bank of|D. S. Pente
No. Matters India 8405802610
15300/202
3
61 |Diary No. LPA 332/2020 Service Government |Central Coal|D. S. Pente
19282/202 Matters Field 8405802610
3
62 |S.L.P. (C)] LPA 363/2021 Service Government |Principal D. S. Pente 24.06.24
No. Matters Secretary Home |8405802610
22813/202 2. DGP
3 Jharkhand
63 |S.L.P. (O) LPA 27/2018 Service Government |Central Bank D. S. Pente 26.06.24
No. Matters 8405802610
16044/202
3
64 |S.L.P. (C)] LPA 392/2021 Service Government |1. Secretary Dept|D. S. Pente 24.06.24
No. Matters of Home,|8405802610
25454/202 Jharkhand
3 2 DGP

J ﬁarkhand




65 |S.L.P. (C) SA 655/2015 Rent Act Private - D. S. Pente
No. Matter 8405802610
16661/202
3

66 |C.A. No.| LPA410/2022 Service Government |BCCL Arun Kumar Rai 21.06.24
4439/2024 Matters 7488371073

67 |S.L.P. (C)] LPA 350/2021 Service Government |Bank of India Arun Kumar Rai 26.06.24
No.17695/ Matters 7488371073
2023

68 |S.L.P. (C)] LPA 295/2021 Service Government |Dept of HRDD|Arun Kumar Rai 25.06.24
No. 1A 2189/2022 Matters of Jharkhand 7488371073
17699-
17700/202
3

69 |S.L.P. (C)] LPA 409/2021 Service Government |1. Department of]Arun Kumar Rai 24.06.24
No. Matters Home, Jharkhand|7488371073
3994/2024 2. DGP

Jharkhand

70 |S.L.P. (C)] LPA 438/2022 Service Government |Water Resource|Arun Kumar Rai 25.06.24
No. Matters Department, 7488371073
25446/202 Jharkhand
3

71 |Diary No., LPA 325/2016 Service Government |Central Coalfild |Arun Kumar Rai 24.06.24
33900/202 Matters 7488371073
3

72 |S.L.P. (C)] LPA 255/2022 Service Government |Jharkhand Arun Kumar Rai 27.06.24
No. Matters Housing Board |7488371073
21456/202
3

73 |Diary No.| LPA 212/2022 Service Government |Dept of Health,|Arun Kumar Rai 27.06.24
37881/202 Matters Jharkhand 7488371073
3

74 |S.L.P. (C)] LPA 140/2023 Service Government |Dept of Higher|Sanjay Narayan 26.06.24
No. Matters Education, 8002473405
22398/202 Jharkhand




3

75 |S.L.P. (C)] LPA 244/2020 Service Government 1. Chief|Sanjay Narayan 24.06.24
No. Matters Secretary 8002473405
24460/202 2.  Dept. off
3 Health
76 |S.L.P. (C)] LPA 615/2017 Service Government (1.  Dept.  of|Sanjay Narayan 27.06.24
No. Matters Health, 8002473405
24360/202 Jharkhand
3 2. Director,
RIMS, Ranchi
77 |S.L.P. (C)] LPA 221/2022 Service Government |Jharkhand Rajya|Sanjay Narayan 26.06.24
No.23919/ Matters Gramin Bank 8002473405
2023
78 |S.L.P. (C)] LPA 313/2021 Service Government |1. Department of|Sanjay Narayan 27.06.24
No. Matters Health, 8002473405
24976/202 Jharkhand
3 2. Director RIMS
Ranchi
79 |S.L.P. (C)] LPA512/2018 Service Government |Jharkhand State|Sanjay Narayan 22.06.24
No. LPA 647/2018 Matters Electricity Board |8002473405
26860- CR 5/2022
26863/202 CR 6/2022
3
80 |S.L.P. (C)] LPA 593/2018 Service Private BCCL Sanjay Narayan 21.06.24
No.28032/ Matters 8002473405
2023
81 |S.L.P. (C)| LPA 312/2022 Service Government |1.  Dept.  of]Sanjay Narayan 24.06.24
No.12250- LPA 303/2022 Matters Home, Jharkhand|8002473405
12252/202| LPA 324/2022 2. DGP Ranchi
4 3. DC Palamu
82 |Diary No.| LPA 507/2022 Service Government |1.  Dept.  of|Devika Rai 24.06.24
51271/202 Matters Home, Jharkhand|9576117940
3 2. DGP Ranchi
3. DC Palamu
83 |Diary No. Service Government |1.  Dept.  of|Devika Rai 24.06.24
51473/202 Matters Home, Jharkhand|9576117940

2. DGP




3 Jharkhand
84 |S.L.P. (C)| LPA 408/2023 Service Government |Dept of Drinking|Devika Rai 25.06.24
No. Matters Water 9576117940
2058/2024
85 |S.L.P. (C)] LPA 231/2021 Service Government |1. State of|Devika Rai 26.06.24
No. Matters Jharkhand 9576117940
967/2024 2.JPSC
86 |S.L.P. (O) LPA 43/2023 Labour Government |Dept. of Coal Devika Rai 24.06.24
No. Matter 9576117940
5375/2024
87 |S.L.P. (C)] LPA127/2023 Service Government |1. Department of|Devika Rai 25.06.24
No. Matters Human 9576117940
3200/2024 Resource,
Jharkhand
2. Ranchi
University,
Ranchi
3. Nilambar
Piramber,
University,
Palamu
88 |Diary No.[ LPA 503/2022 Service Government 1. State  of|Devika Rai 25.06.24
2306/2024 Matters Jharkhand 9576117940
Dept of Human
Resource,
Jharkhand
89 |Diary No. LPA 69/2022 Service Government |1. Central Bank|Devika Rai 26.06.24
5637/2024 Matters of India 9576117940
90 |S.L.P. (C)] LPA 506/2022 Service Government |Dept of|[K D Singh 26.06.24
No. Matters Secondary 9570226622
9916/2024 School Education
and Literacy,
Jharkhand
91 |Diary No.| LPA 421/2022 Service Government |Dept of|lK D Singh 26.06.24
6575/2024 Matters Secondary 9570226622
School Education
and Literacy,

Jharkhand




92 |Diary No.| LPA 133/2023 Service Government |Dept of|[K D Singh 26.06.24
6582/2024 Matters Secondary 9570226622
School Education
and Literacy,
Jharkhand
93 |S.L.P. (C)] LPA 126/2022 Service Government |JPSC K D Singh 26.06.24
No. Matters 9570226622
7643/2024
94 |S.L.P. (O LPA 25/2022 Labour Private BCCL K D Singh 21.06.24
No. Matter 9570226622
10673/202
4
95 |Diary No. LPA 12/2022 Service Government 1. State  of[K D Singh 27.06.24
9679/2024 Matter Jharkhand 9570226622
2. Supdt. Palamu
Medical College
96 |Diary No.| WP(S)3310/2018 Service Government |1.  State  Of|[K D Singh 24.06.24
10400/202 Matters Jharkhand 9570226622
4 2. Chairman cum
Managing
Director, DVC
97 |Diary No.| WP(S)3419/2020 Service Government 1. Dept of Higher/K D Singh 26.06.24
10664/202 Matters and Tecnical| 9570226622
4 Education,
Jharkhand
98 |Diary No. LPA 63/2022 Service Government 1. State  of|Aruna Prakash 27.06.24
12176/202 Matters Jharkhand 7488064648
4 2. Dept. of Co-
operation,
Jharkhand
3. DC Dumka
99 |S.L.P. (C)] LPA 615/2017 Service Government |1. Dept  of|Aruna Prakash 25.06.24
No. Matters Finance, 7488064648
9907/2024 Jharkhand
2. Dept  of]
Health,
Jharkhand
3. Director,
RIMS
100 |Diary No. LPA 74/2022 Service Government |1. State of| Aruna Prakash 27.06.24




13339/202 Matters Jharkhand 7488064648
4 2. Dept of Co-
operative
101 |S.L.P. (C)| LPA 108/2022 Service Government |1. The State of|Aruna Prakash 26.06.24
No. Matters Jharkhand 7488064648
8120/2024 2. School
Education  and
Literacy
Department
102 |Diary No.| LPA 547/2019 Service Government |Vananchal Aruna Prakash 26.06.24
16775/202 Matters Gramin Bank 7488064648
4
103 | Diary No. | WPS 612/2023 Service Government |Union of India Aruna Prakash 24.06.24
16815/202| 1A 6571/2023 Matters Dept. of Science|7488064648
4 and Industrial
Research, New
Delhi
104 |Diary No.| LPA 339/2020 Service Government |VC Ranchi|Aruna Prakash 26.06.24
17009/202 Matters University 7488064648
4
105 |S.L.P. (C) LPA 98/2023 Labour Private - Aruna Prakash
No. Matter 7488064648
11231/202
4
106 |S.L.P. (C)| LPA 622/2023 Service Private CCL Nirmal Ranjan 21.06.24
No. Matters 9386818419
11096/202
4
107 |S.L.P. (C)| WP(S) 4599 /2017 Service Government |UOI East CentralNirmal Ranjan 24.06.24
No. Matters Railways 9386818419
11480/202
4
108 |Diary No.| LPA 334/2023 Service Government |Road Nirmal Ranjan 27.06.24
20276/202 Matters Construction 9386818419
4 Dept. Jharkhand
109 |S.L.P. (C)| LPA 615/2017 Service Government |1. Department of|Nirmal Ranjan 27.06.24
No. Matters Health, 9386818419




12235/202 Jharkhand
4 2. Director RIMS
110 |Diary No.| WPS 4545/2019 Service Government |Union of India Nirmal Ranjan 26.06.24
21825/202 Matters through Dept 0f]9386818419
4 School Education
and Literacy,
Jharkhand
111 |Diary No.| LPA 536/2019 Service Government 1. Dept  of|Nirmal Ranjan 25.06.24
22755/202| LPA 883/2019 Matters Human 9386818419
4 LPA 755/2019 Resource,
LPA 432/2019 Jharkhand
LPA 153/2020 2. Dept. off
LPA 686/2019 Secondary
LPA 831/2019 Education,
LPA 787/2019 Jharkhand
LPA 429/2019
LPA 152/2020
LPA 866/2019
LPA 428/2019
LPA 167/2020
LPA 694/2019
112 |Diary No.| LPA 676/2019 Service Government |1.  Dept.  of|Nirmal Ranjan 24.06.24
24222/202 Matters Personal 9386818419
4 Administrative
Reforms and
Rajbhasha,
Jharkhand
2. D.C. Dumka
3. CMO Dumka
113 |Diary No.| LPA 153/2023 Service Government |1. Ministry of|Nirmal Ranjan 24.06.24
25692/202 LPA 152/2023 Matters Home, Jharkhand|9386818419
4 2. DGP,

Jharkhand




Special Lok Adalat Scheduled to be held from 29" July to 3" August in Hon’ble
Supreme Court of India

Link:

https://meet.google.com/pug-nuvj-gmn

Venue-

Office of Jharkhand High Court Legal Services Committee, High Court of Jharkhand, High Court of Jharkhand,
Dhurwa, Ranchi-834 004

LIST OF 105 IDENTIFIED CASES (CATEOGARY WISE) PENDING BEFORE THE HON’BLE SUPREME COURT FOR

SPECIAL LOK ADALAT, 2024 RELATED TO 105 CASES

SI. | Case No. | Arising out of Nature of Whether Nodal Name and Date of Pre-Lok
No. Case Number Case Govt. / Private, Department |Contact Number| Adalat Sitting
(High Parties of Mediator
Court/District Involved
Court)
1 C.A.No. LPA 368/2013and Labour Government |BCCL, Jharkhand |Dr. P.C. Oraon 21.06.24
827- LPA 371/2013 Matters 9431106442
828/2018 | At High Court of | (Registration
Jharkhand Matters)
2 | SLP(C)No.| LPA 155/2010,IA- Labour Government BCCL, Dr. P.C. Oraon 21.06.24
20918/- |2454/2010,2924/201 Matters Jharkhand 9431106442
20921/2019 3,3837/2010
At High Court of
Jharkhand
3 | SLP(C)No. MA 161/2005 Compensation Private Insurance Dr. P.C. Oraon 22.06.24
26658/2019| At High Court of Matters Company 9431106442
Jharkhand (United India
Insurance
Company)
4 | SLP(C)No. MA 33/2014 Compensation Private Oriental Insurance Dr. P.C. Oraon 22.06.24
25436/2019| At High Court of | Matters(MAC Company 9431106442
Jharkhand T Claims)




5 |SLP(Crl)No| Crl. Rev.293/2012 Criminal Private -——- Dr. P.C. Oraon
. 2404/2020| At High Court of Matters(NI 9431106442
Jharkhand Act)
6 |SLP(Crl)No| Crl.Rev. 1081/2015 Criminal Private - Dr. P.C. Oraon
.2047/2020| At High Court of | Matters(Maint 9431106442
Jharkhand enance-section
125 CrPC)
7 CA No. | LPA(DB)395/2017 Labour Government | Regional Labour Dr. P.C. Oraon 22.06.24
1396/2024 | At High Court of Matters Commissioner, (9431106442
Jharkhand Ranchi
8 |SLP(Crl)No| Crl. Rev. 1153/2016 Criminal Private - Dr. P.C. Oraon
.3000/2020| At High Court of | Matters(Maint 9431106442
Jharkhand enance-section
125 CrPC)

9 T.P.(C) | O.S.333/2020 &0OS | Civil Matters Private - P. N. Singh
No.1371- 385/2020 (Section-25 9431113567
1372/2020 At Civil Court CPC)

Dhanbad
10 CR 47/2016, CR Criminal Private -——- P. N. Singh
SLP(Crl)No 57/2016 Matters(Maint 9431113567
.2139- At High Court of |enance-section
2140/2021 Jharkhand 125 CrPC)
11 |SLP(Crl)No| Crl. Rev. 1080/2016 Criminal Private -——- P. N. Singh
. 1148/2021| At High Court of | Matters(Maint 9431113567
Jharkhand enance-section
125 CrPC)
12 |SLP(Crl)No| Crl. Rev. 1062/2014 Criminal Private -——- P. N. Singh
.2820/2021| At High Court of Matters(NI 9431113567
Jharkhand Act)
13 SLP (C) LPA 219/2019 Labour Government Electrical P. N. Singh 22.06.24
No.2414/20| At High Court of Matters Superintendent 9431113567
21 Jharkhand (Factory Act) Engineer(Transmi
ssion) Chaibasa

14 | SLP(C)No. MA 67/2015 Compensation Private - P. N. Singh

7486/2021 | At High Court of Matters 9431113567
Jharkhand (MACT Case)
15 | SLP(C)No. LPA 667/2018 Service Government |SAIL, Jharkhand |P. N. Singh 24.06.24




18063/2021| At High Court of Matters 9431113567
Jharkhand (Retiral
Benefits)
16 SLP (C) MA 103/2020 Compensation Private - P. N. Singh
No. At High Court of Matters 9431113567
13645/2021 Jharkhand (MACT Case)
17 SLP (C) MA 279/2018 Compensation Private - Rajiv Modi
No. At High Court of Matters 9709039223
3319/2022 Jharkhand (MACT Case)
18 SLP (C) MA 103/2015 Compensation Private - Rajiv Modi
No. At High Court of Matters 9709039223
4951/2022 Jharkhand (MACT Case)
19 | SLP (Crl) | Crl. Rev. 72/2017 Criminal Private -——- Rajiv Modi
No.1506/20| At High Court of | Matters(Maint 9709039223
22 Jharkhand enance-section
125 CrPC)
20 SLP (C) WPS 1403/2018 Service Governmet | UOI through GM |Rajiv Modi 24.06.24
No. At High Court of Matters East Central  |9709039223
5128/2022 Jharkhand (Retiral Railway, Hazipur,
Benefits) Bihar
21 SLP (Crl) CRR 1513/2019 Criminal Private - Rajiv Modi
No0.3396/20| At High Court of | Matters(Maint 9709039223
22 Jharkhand enance-section
125 CrPC)
22 SLP (C) MA 24/2016 Compensation Private - Rajiv Modi
No. At High Court of Matters 9709039223
10635/2022 Jharkhand (MACT Case)
23 SLP (Crl) | CRMP 3785/2019 Criminal Private - Rajiv Modi
No. At High Court of Matters 9709039223
7690/2022 Jharkhand (NI Act)
24 | SLP(C)No. MA 304/2020 Compensation Private -—-- Rajiv Modi
20216/2022| At High Court of Matters 9709039223
Jharkhnad (MACT Case)
25 SLP (C) MA 248/2014 Compensation Private -——- Rajiv Modi
No. At High Court of Matters 9709039223
3033/2024 Jharkhand (MACT Case)
26 | TP(C) No. 0S 08/2021 Civil Matters Private - Binod Kumar Singh
1831/2022 At Civil Court, (Section 25 8210346454
Dhanbad CPC)
27 | SLP (Crl) CRLR 764/2016 Criminal Private -——- Binod Kumar Singh




No.8191/20| At High Court of | Matters(Maint 8210346454
22 Jharkhand enance-section
125 CrPC)
28 SLP (C) WPS3224/2020 Service Government 1.Ministry of |Binod Kumar Singh|24.06.24
No. At High Court of Matters Coal, UOI 8210346454
2463/2023 Jharkhand (Retiral 2. Regional Pay
Benefits) and Account
Officer , Ministry
of Coal Dhanbad
29 |SLP (C)No. LPA 90/2021 Service Government |State of Jharkhand Binod Kumar Singh (24.06.24
23769/2022| At High Court of Matters through DGP (8210346454
Jharkhand (Retiral
Benefits)
30 SLP (C) LPA 288/2020  |Service Maters| Government 1.State of Binod Kumar Singh|24.06.24
No.2443/20| At High Court of (Retiral Jharkhand 8210346454
23 Jharkhand Benefits) through its Chief
Secretary
2. Regional
Deputy Director
of Education,
Hazaribag
31 |SLP(C)No.,  LPA 349/2009 Lobour Government The Secretary, |Binod Kumar Singh|22.06.24
4282/2023 | At High Court of Matters Labour 8210346454
Jharkhand (Retrenchment Department,
) Jharkhnad
32 CA LPA 167/2022 Service Government | 1.Department of [Binod Kumar Singh|25.06.24
No.4311/20| At High Court of matters Agriculture, (8210346454
24 Jharkhand (Retiral Animal
Benefits) Husbandry and
Cooperative,
Ranchi and Chatra
2. The Treasury
Officer, Chatra
33 |TP(C) No.| OSMTS 54/2022 | Civil Matters Private -——- Binod Kumar Singh
1057/2023 At Civil Court, (section-25 8210346454
Ranchi CPC)
34 SLP (C) MA 190/2015 Compensation Private -——- Ram Kumar
No0.9959/20| At High Court of Matters Mandal
23 Jharkhand (MACT Case) 9572940317




35 TP (Crl) CC 55/2022 Criminal Private -——- Ram Kumar
No.514/202| At Civil Court, East Matters Mandal
3 Singhbhum (T.P. u/s-406 9572940317
CrPC)
36 |SLP (C)No. MA 192/2016 Compensation Private -——- Ram Kumar
7100/2023 | At High Court of Matters Mandal
Jharkhand (MACT Case) 9572940317
37 SLP CMP 194/2021  Family Matters Private -——- Ram Kumar
(C)NO. At High Court of |(MutualConse Mandal
7382/2023 Jharkhand nt 9572940317
DivorceMatter
)
38 |SLP(C)No| WPS 2305/2014 Service Government 1.State of Ram Kumar|24.06.24
13510/2023| At High Court of Matters Jharkhand Mandal
Jharkhand (Retiral through Chief |9572940317
Benefits) Secretary
2. Accountant
General,
Jharkhnad
39 |SLP (C)No. MA 104/2009 Compensation Private - Ram Kumar
12228/2023| At High Court of Matters Mandal
Jharkhand (MACT Case) 9572940317
40 TP(Crl) CC 9270/2022 Criminal Private -——- Ram Kumar
No0.295/202| At Civil Court, Matters (TP- Mandal
3 Ranchi) u/s- 406 CrPC) 9572940317
41 | Diary No.- | OMC 05/2022 &CC Criminal Private -——- Ram Kumar
20481/2023 12072/2021 Matters (TP- Mandal
u/s-406 CrPC) 9572940317
42 SLP ((C) LPA 425/2022 Labour Private -——- D. S. Pente
No. At High Court of Matters 8405802610
11987/2023 Jharkhand
43 | Diary No. MA 618/2016 Compensation Private - D. S. Pente
24249/2023| At High Court of Matters 8405802610
Jharkhand (MACT Case)
44 | Diary No. MA 517/2017 Compensation Private - D. S. Pente
29540/2023| At High Court of Matters 8405802610
Jharkhand (MACT Case)
45 SLP (C) | MA 147/2018 &MA | Compensation Private - D. S. Pente
No. 18887- 43/2018 Matters 8405802610




18888/2023| At High Court of | (MACT Case)
Jharkhand
46 TP (Crl) CN 64/2023 Criminal Private - D. S. Pente
No.782/202| At Civil Court, Matters (TP- 8405802610
3 Ranchi u/s- 406 CrPC)
47 |SLP (c) No. LPA 67/2020 Labour Government BCCL D. S. Pente 21.06.24
27737/2023| At High Court of Matters 8405802610
Jharkhand
48 TP (Crl) ST 202/2023 Criminal Private -——- D. S. Pente
No. At Civil Court, Matters (TP- 8405802610
149/2024 Jamshedpur u/s- 406 CrPC)
49 SLP (C) LPA 819/2019 Service Government | Jharkhand State |D. S. Pente 22.06.24
No. At High Court of Matters Electricity Board [8405802610
2107/2014 Jharkhand (Retiral
Benefits)

50 T.P. (C) MTS 48/2012 Civil Matters Private -——- Arun Kumar Rai
No.2561- &CMC 6/2021 (TP-u/s- 25 of 7488371073
2562/2023 At Civil Court, CPC)

Ranchi
51 SLP(Crl) CRLR 304/2019 Criminal Private - Arun Kumar Rai
No. At High Court of | Matters(Maint 7488371073
12607/2023 Jharkhand enance-section
125 CrPC)
52 SLP (C) LPA 04/2021 Labour Private Dakshin Bihar |Arun Kumar Rai
No. At High Court of Matters Gramin Bank, |7488371073
25206/2023 Jharkhand Bihar
53 TP (Crl) GR 1216/2021 Criminal Private - Arun Kumar Rai
No. At Civil Court, Matters (TP- 7488371073
822/2023 Boakro u/s- 406 CrPC)
54 T.P. (C) MS 90/2022 Civil Matters Private -——- Arun Kumar Rai
No0.2724/20| At Civil Court, | (TP- U/s-25 of 7488371073
23 Jamshedpur CPC)
55 | Diary No. 0OS 408/2023 Civil Matters Private -——- Arun Kumar Rai
42067/2023| At Civil Court, | (TP- U/s-25 of 7488371073
Dhanbad CPC)
56 SLP (C) MA 45/2016 Compensation Private -——- Arun Kumar Rai
No. Matters 7488371073




25250/2023 (MACT Case)
57 | Diary No. MA 130/2018 at | Compensation Private -——- Arun Kumar Rai
44022/2023 High Court of Matters 7488371073
Jharkhand &SN | (MACT Case)
46/2016
at MACT Tribunal
58 TP (Crl) CP 1243/2023 Criminal Private - Sanjay Narayan
No. at Civil Court, Matters (TP- 8002473405
853/2023 Bokaro u/s- 406 CrPC)
59 TP (Crl) CC 7695/2022 at Criminal Private -—-- Sanjay Narayan
No. Civil Court, Matters (TP- 8002473405
901/2023 Jamshedpur u/s- 406 CrPC)
60 TP (Crl) St 290/2014 Criminal Private - Sanjay Narayan
No. At Civil Court, Matters (TP- 8002473405
936/2023 Bokaro u/s- 406 CrPC)
61 | Diary No. LPA 406/2020 Labour Government 1. BCCC Sanjay Narayan 22.06.24
46984/2023| At High Court of Matters 2. The Regional 8002473405
Jharkhand Labour
Commissioner(Ce
ntral), Dhanbad
62 SLP (C) LPA 304/2019 Labour Private -—-- Sanjay Narayan
No. At High Court of Matters 8002473405
27053/2023 Jharkhand
63 TP (C) 0OS 341/2023 Civil Matters Private -—-- Sanjay Narayan
3243/2023 At Civil (TP- U/s-25 of 8002473405
Court,Jamshedpur CPC)
64 SLP (C) MA 449/2016 Compensation Private -——- Sanjay Narayan
NO. C Matters 8002473405
7330/2024 (MACT Case)
65 | TP(C) No. ODS 3102023 Civil Matters Private -——- Sanjay Narayan
15/2024 At Civil Court (TP- U/s-25 of 8002473405
Deoghar CPCO)
66 | SLP (Crl) CRR 1020/2010 Crininal Private -——- Devika Rai
No. At High Court of Matters (NI 9576117940
2833/2024 Jharkhand Act)
67 | TP (C) No. CMC 12/2022 Civil Matters Private -——- Devika Rai
110/2024 At Civil Court, | (TP- U/s-25 of 9576117940
Ranchi CPC)
68 TP(C) OS 859/2023 Civil Matters Private - Devika Rai




No.27/2024| At Civil Court, | (TP- U/s-25 of 9576117940
Dhanbad CPC)
69 | TP (C) No. MS 181/2023 Civil Matters Private - Devika Rai
78/2024 At Civil Court, | (TP- U/s-25 of 9576117940
Jamshedpur CPC)
70 | SLP (Crl) 1A 8507/2023 Criminal Private - Devika Rai
No. At High Court of Matters (NI 9576117940
645/2024 Jharkhand Act)
71 | TP (C) No. 0S 166/2021 Civil Matters Private -——- Devika Rai
310/2024 At Civil Court, | (TP- U/s-25 of 9576117940
Ranchi CPC)
72 | Diary No. OMS 272/2023 Civil Matters Private -——- Devika Rai
2322/2024 At Civil Court, | (TP- U/s-25 of 9576117940
Jamshedpur CPO)
73 | TP (C) No. 0OS 535/2023 Civil Matters Private -——- Devika Rai
288/2024 At Civil Court, | (TP- U/s-25 of 9576117940
Ranchi CPC)
74 | TP (C) No.| OSMTS 334/2018 | Civil Matters Private - K. D. Singh
246/2024 At Civil Court, | (TP-U/s-25 of 9570226622
Ranchi CPC)
75 | TP (C) No. MC 289/2023 Civil Matters Private - K. D. Singh
217/2024 At Civil Court, | (TP-U/s-25 of 9570226622
Garhwa CPC)
76 Diary CRR 78/2022 Criminal Private - K. D. Singh
No0.3589/20| At High Court of | Matters(Maint 9570226622
24 Jharkhand enance-section
125 CrPC)
77 Diary 0OS 70/2023 Civil Matters Private - K. D. Singh
No0.3906/20| At Civil Court, | (TP- U/s-25 of 9570226622
24 Gumla CPO)
78 SLP (C) LPA 708/2019 Labour Government BCCL K. D. Singh
No. At High Court of Matters 9570226622
4269/2024 Jharkhand
79 SLP (C) LPA 465/2022 Labour Private -——- K. D. Singh
No. Matters 9570226622
7442/2024
80 | SLP (Crl) CRR 440/2022 Criminal Private -——- K. D. Singh
No. At High Court of | Matters(Maint 9570226622
5896/2024 Jahrkhand enance-section




125 CrPC)

81 |TP(C)No.| OSMTS 278/2022 | Civil Matters Private -——- K. D. Singh
570/2024 At Civil Court, | (TP- U/s-25 of 9570226622
Hazaribag CPO)
82 |TP(C)No.| O(G)S757/2023 | Civil Matters Private -——- K. D. Singh
518/2024 At Civil Court, | (TP- U/s-25 of 9570226622
Dhanbad CPC)
83 | Diary No. LPA 502/2022 Service Government Department of |Aruna Prakash 24.06.24
8971/2024 | At High Court of Matters Higher Technical | 7488064648
Jharkhand (Retiral Education and
Benefits) Skill
Developement
84 |TP(Crl) No.| OMC 515/2023 Criminal Private -——- Aruna Prakash
198/2024 At Civil Court, Matters (TP- 7488064648
Ranchi u/s- 406 CrPC)
85 SLP (C) LPA 382/2021 Service Government Department of |Aruna Prakash 25.06.24
No. At High Court of Matters Agriculture,Anim | 7488064648
11631/2024 Jharkhand (Retiral al Husbandry and
Benefits) Fishries.
86 T.P. (C) OMS 463/2023 Civil Matters Private -——- Aruna Prakash
No0.743/202| At Civil Court, |(TP- U/s-25 of 7488064648
4 Jamshedpur CPC)
87 Diary CRR 128/2023 Criminal Private -——- Aruna Prakash
No.10716/2| At High Court of Matters (NI 7488064648
024 Jharkhand Act)
88 T.P. (C) 0S 1012/2023 Civil Matters Private -——- Aruna Prakash
No.707/202| At Civil Court, | (TP- U/s-25 of 7488064648
4 Ranchi CPC)
89 T.P. (C) OS 74/2023 Civil Matters Private - Aruna Prakash
No.1392/20| At Civil Court, | (TP- U/s-25 of 7488064648
24 Chatra CPC)
90 SLP (crl) CRR 300/2022 Criminal Private - Aruna Prakash
No. At High Court of | Matters(Maint 7488064648
4865/2024 Jharkhand enance-section
125 CrPC)
91 T.P. (Crl) CC 10488/2023 Criminal Private - Nirmal Ranjan
No0.366/202| At Civil Court, Matters (TP- 9386818419
4 Dhanbad u/s- 406 CrPC)
92 T.P. (C) 0OS 563/2023 Civil Matters Private - Nirmal Ranjan
No.1219/20 At Civil (TP- U/s-25 of 9386818419




24 Court,Dhanbad CPC)
93 T.P. (C) 0OS 564/2023 Civil Matters Private -——- Nirmal Ranjan
No.1251/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Dhanbad CPC)
94 T.P. (C) 0S 1157/2023 Civil Matters Private -——- Nirmal Ranjan
No.1190/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Dhanbad CPC)
95 T.P. (C) OS 154/2024 Civil Matters Private -——- Nirmal Ranjan
No.1164/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Dhanbad CPC)
96 | T.P.(Crtl) GR 52/2020 Criminal Private - Nirmal Ranjan
No.446/202| At Civil Court, Matters (TP- 9386818419
4 Dumka u/s- 406 CrPC)
97 T.P. (C) CS 04/2023 Civil Matters Private - Nirmal Ranjan
No.1222/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Ramgarh CPC)
98 T.P. (C) OMS 69/2024 Civil Matters Private - Nirmal Ranjan
No.1338/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Bokaro CPC)
99 T.P. (C) 0S 30/2024 Civil Matters Private -——- Nirmal Ranjan
No.1245/20| At Civil Court, | (TP- U/s-25 of 9386818419
24 Bokaro CPC)
100 | Diary No. CRLR 735/2022 Criminal Private -——- Nirmal Ranjan
20623/2024| At High Court of Matters (NI 9386818419
Jharkhand Act)
101 Diary |GR 581/2023 and GR|  Criminal Private -——- P. N. Singh
No.21556/2 25/2023 Matters (TP- 9431113567
024 At Civil Court, East |u/s- 406 CrPC)
Singhbhum
102 | T.P.(Crl) CP 13344/2022 Criminal Private -——- P. N. Singh
No.514/202| At Civil Court, Matters (TP- 9431113567
4 Dhanbad u/s- 406 CrPC)
103 Diary CRR 1149/2019 Criminal Private -——- D. S. Pente
No0.22919/2| At High Court of | Matters(Maint 8405802610
024 Jharkhand enance-section
125 CrPC)
104 Diary MA 129/2019 Compensation Private -——- D. S. Pente
No.25158/2| At High Court of Matters 8405802610
024 Jharkhand (MACT Case)
105 | Diary No. OMS 112/2024 Civil Matters Private -——- Dr. P.C. Oraon




25270/2024

At Civil Court,
Deoghar

(TP- U/s-25 of
CPC)

9431106442




